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No.13011(1)(111)/2011-Leg.1
Government of India
Ministry of Law and Justice
Legislative Department
Official Languages Wing

New Delhi ;4 November, 2011

PRESS RELEASE

RELEASE OF FUND TO THE VOLUNTARY ORGANISATIONS ENGAGED IN
THE FIELD OF LAW

The Official Languages Wing of the Legislative Department has a scheme for
giving financial assistance to the Voluntary organizations engaged in the use of Indian
Languages in the field of Law. In this connection, detailed advertisements were made in
all the leading newspapersdated 28™ October 2011 and 29" October, 2011 inviting
applications from eligible Voluntary organizations for award of financial assistance for
the financial year 2011-2012.

It has beén decided to fix the time limit for receipt of applications from eligible
Voluntary organizations upto 15 December, 2011. The application form and details of the
scheme are available on Ministry’s website: www.lawmin.nic.in/olwing.

(N.K Nampoothiry)
Additional Secretary
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